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Ref’No. : .144$./.(ien/SF/2022 Dated : ..24.1.2.2022 ...

nOTiFiCATiON
It is heFebY notified.for general information that pursuant to the Order dated
12'09'2022 passed bY the Disciplinary COInlnittee of Bar Council of Delhi.
the llcence to practice of Mr. Kamesh'war Kumar Singh, (D/832/2005),
R/o H'No' 415, Ground Floor, Mata Bhanjani Road, New Delhi-110074, has
been suspended from practice as an Advocate in or before any Court of Law
f'" a period of 2 (two) years from date of orde; i.e. r2.09,2022 t, ll .09.2024.
on finding him Wilt:F of Foss professional misconduct and other
misconduct.

Thls' has emanated from the Complaint No. 180/2017 titled
Iys' Prem Lata, Advocate Vs. Mr. Kameshwar Kumar Singh, Advocate.

bharma (Real.)
Secretary

Cop P forwarded for information to :_

1. The lst Additional Solicitor General of Inda; Supreme Court of Ind aNew Delhi
2' The SecretarYp Bar Council of India, 21, Rouse Avenue, New Dem
3. The Secretaries of .All Bar Associations) Delhi

4. The Secretaries of All State Bar Councils.
5. The Registrar, Supreme Court of India: New Delhi

6' The Redstrar Gen.eral, High Court of Delhi, New Delhi
7. The Re#strar General, All High Courts in India
8. The District & Session Judgep Tis Haaari coulls1 Delhi
9. The District Judges in an 8 Disirit..ts of belhi
10. The'District Magistrates in all 9 DistIit...ts of Della
!!' TIle SecretaTY, MinistIY of Law, Justice & Co. AKairs, New Delhi

12' W=ntW&:H{Ihl Gupta, R/' [I.N'. 415,

It O!!i: r V1B:I[]I F#LT=L=][fI?IIIFIII:::IN= ) IShin ? gi ? : :DR : re :H== : = : 50:==i
LOT..?riginal Enrolment c''tiacate & identity Card is'su,d by th, Ba, Council;

B,O. : 1-F, Lawyers' Chambers, High Court of Delhi, New Delhi-110 003 Ph.: 23387701



OFFICE OF THE PRINI WWW ,

No. M Ah /G„1./Mi,'/Ci„,Wi,„/2023 D,t,d, D,Ihi ae OW 2923

Sub:- Notification regarding Suspension of Advocate from Practlce-

1100491 for information and necessary action to :-

1. All the Ld. Principal District & Sessions Judges, Delhi/New Delhi Cexcept Central-Districty

2. The Ld. Principal Judge, Family Courts (HQs)f Dwarka Courts, Delhi-
3. All the Ld. Judicial Officers posted in Central-District/ Tis Hazari courts Delhi'

c'Be Chairman, Website Committee, Tis Hazari CouPts/ Delhi With the request to upload the same
on the Website of Delhi District Courts as per rule.

5. DeaHng official for uploading the same on Centralized Website through IAYERS as per rules'
6. P.s. to Ld. Principal Diitrict & Sessions Judges (Hash Delhi for information

(UPM
Link, Officer In-dlarg

Administr;iibe

,SATIJA)

[eneral Branch, Central/

{1 Judge,(West DisH.)

End. As above Tis Hazari Courts Delhi


